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National Policy on Blood Tranafuelon 

1560. SHRI K.P. MOHAN: Will the Minister of 
HEAL THAND FAMILY WELFARE be pleased to state: 

(a) whether his Ministry has formulated a draft 
N.ational Policy on Blood Transfusion; 

(b) if so, the details with Its objectives thereof; and 

(c) the steps taken by the Govemment to ensure 
that the blood collected are the voluntary ~ through 
blood donation camps is free from any infection and 
suitable 'or transfusion? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI DALIT 
EZHILMALAI): (a) Yes, Sir. 

(b) The objective of the Draft National Blood Policy 
is to plan for development of natlon-wide system In order 
to ensure easily acceaible and adequate supply of safe 
and quality blood and component8 for all irrespective of 
economic or social status. The policy would aim at to 
improve the quality of blood transfusion MMees through 
a comprehensive ancl total management approach. The 
Draft National Blood Policy aims at to following strategy 
for providing safe blood and blood producta: 

(I) Strengthening the National Blood Transfusion 
Services making it an Integral ~:t of the 
health care system. 

(ii) Ensuring adequate supply of blood to an blood 
centres. 

(HI) Ensuring sahtty of bfood and blood products. 

(Iv) Developing factutles for production of 
components. 

(v) Developing and strengthening 'acilltl.. for 
Plasma Fractionation. 

(vi) Strengthening quality control of blood and 
blood products. 

(vii) Undertaking research on SIood T~n 
SeMces 0parati0n8 to Improve ufety, afficacy 
in supply of blood. 

(YIli) Developing and strengthening effective 
management, monitoring and evaluation of the 

Blood' Transfuskm 88'*-. 

(e) Each unM of· blood cottected through blood 
donation camp have to be t8IIed for HIV 1 &2 antIbodiIe. 
Hepatltil-B SUffICe antigen. Malaria end VORL befonI 
i81ue. ConeequenIIO the cIrectionI 01 Supreme Court of 
India an amendment iI propoud to regulate the blood 
donation C8rJ1)6 In the provlalona of DNgI and COImetics 
RuJII. 

1581. SHRI INDRAJIT GUPTA: WII the MInI8Ier til 
HOME AFFAIRS be pleued to "ate: 

(a) whether aIIention 01 the Govemment _. been 

drawn to the newt· Item capUoned "Fake Currency 
reccMf8d from onion baga" II appeaqin the PiorteM 
dated ~ 11.1898; 

(b) If 80. the facta thereof; and 

(c) the steps taken by the Government to check the 
inflow of fake currency and Its circulation In the country? 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. 
AOVANI): (a) V •• Sir. 

(b) F .. are being aeoen.Ined. 

(c) The Reserve Bank of India i88U8I prea relMlea, 
from time to time, to .nabla the public to ctttinguIah 
between genuine and f. cunancy notes. In order to 
combIIt counIeihlllilg. cam.tCV noteI .. now printed wIIh 
additional aecur/ty f.ature.. The C.ntral Bureau of 
irMItigdon Me CfMIed a Special Unit for excIuelve 
investigation of counterfeit currency notn. The Border 
SecurIty Force hal alerted Ita forward troope to be more 
vigilant ao .. to ...... that .uch CUI1WlCY noteI are not 
emuggled into the country. 

{T,..,..tIonJ 

1582. SHRI THAWAR CHAND GEHLOT: 
SHR. 8UAENDRA PRASAD VADAV 

(JHANJHARPUR): 
SHAI SHIVRAJ SINGH CHOUHAN: 

WIll the MinIIter of lABOUR be pIeUed to ..... : 

(a) wheIher the GcMrnment hew receIv8d .ny tIIpOft 

from the Ccmmiuton for AgrtcuIIure and Rural LIIbourwrI 
In NgIfd to .... eervice cordlloi. and MCUrity of NI'8I 
..... IabounNI In unorgIIlieId MCior; 
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